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F.No. QA-11023/31/2022-QA-FSSAI (E-6651)
R TTeT &t AR Aot Jrierhior
Food Safety and Standards Authority of India
(WTET &I Ta ATeTah 3rfafaaa, 2006 & aga ¥ v denfaes witaon
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
(0T AT ATRTTH T THTIT)
(Quality Assurance Division)
THST He, Hiear Vs, 715 fEee-110002
FDA Bhawan, Kotla Road, New Delhi — 110002
f&Te: 13th April, 2023

Subject: Clarification on format of test reports i.e. ‘Report of the Food Analyst’ (for
primary notified laboratory) and ‘Certificate of Analysis by the Referral Food
Laboratory’-— reg.

This is to bring to the notice of all the stakeholders that recently vide notification
dated 16.01.2023, the Food Safety and Standards (First Amendment) Rules, 2022 have been
notified wherein the test report formats, i.e. Form VII A ‘Report of the Food Analyst’ (for
primary notified laboratory) and Form XI ‘Certificate of Analysis by the Referral Food
Laboratory’ (for appeal samples) have been published.

2. In view of this, the Food Safety and Standards (Laboratory and Sampling Analysis)
Regulations, 2011 are being revised to omit the given format of test reports, i.e. Form A
‘Certificate of Analysis by the Referral Food Laboratory’ and Form B ‘Report of the Food
Analyst’.

3. In this regard, all the FSSAI notified food testing laboratories and concerned stakeholders
are hereby informed and instructed to follow the test report formats given under Food Safety
and Standards (First Amendment) Rules, 2022, i.e. Form VII A and Form XI from now
onwards for issuing test reports of the sample analysis (primary and appeal samples).

4. T &M WIGBRI &b STFAIG I ST (T STl &

Yours sincerely,

Digitally Signed
Behera

B

(Sweety Behera)

by Sweety
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IGEAIED

(0T T HATRATRAT)
Director (Quality Assurance)

To (Through email):
1. All FSSAI Notified Laboratories.
2. All Regional Directors/Designated Officers/Central Licensing Authority.
3. All Food Safety Commissioners.

Copy for information to (Through email):
1. PS to Chairperson, FSSAI, New Delhi.
2. PS to CEO, FSSAI, New Delhi.
3. ED (RCD), FSSAI, New Delhi.
4. CITO FSSAI, New Delhi- to upload on the FSSAI website.
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